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The House reassembled at two of the clock,

MR. DEPUTY CHAIRMAN in the Chair.

REGARDING DISPOSAL OF NOTICES FOR AMENDMENT TO
THE GOVERNMENT BILL

$t A 9 g (URE @) - R, BART AfeE Bl (aem)...

SHRI DEREK O’BRIEN ( West Bengal): Sir, | have given notice under Rule 267.

3t SUWHURT : ST 267 & AMCH & IR H AT IRAT AT GIg wionT
T gPh 21 9 W TERT WfeM &l 3 |l | Now, we will take up the Protection
of Human Rights (Amendment) Bill, 2019.

TR, g9 3R Far] URaw F3 T GEAT iR TR §3 (Sh Ut SIasav):
WX, IE State Subject ¥ I...(@ae™)... =81 constitutional crisis TIR ... (craem)...

MR. DEPUTY CHAIRMAN: Shri Nityanand Rai to move...(Interruptions)...
SHRI DEREK O’BRIEN: Sir, I am on a point of order. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Under which rule? ...(Interruptions)... <& Sit, fad
A & dJBd?

SHRI DEREK O’BRIEN: Sir, it is under Rule 95.
ot Iuaumfer : Iav|

SHRI DEREK O’BRIEN: This Bill was transmitted to the Rajya Sabha at 5 p.m.
on Friday. The Members were given only fifty minutes. Saturday and Sunday are
non-working days.

SHRI PRAKASH JAVADEKAR: Why?

SHRI DEREK O’BRIEN: That is the rule of Parliament. It is my right, as a
Member, to give my amendment and the amendment was to be circulated to all the
hon. Members. ...(Interruptions)...Sir, no amendment has been circulated to the hon.
Members. ...(Interruptions)... Our Members have been given only Bills.
...(Interruptions)...One minute. ...(Interruptions)...The first one is that no amendment
has been circulated. ...(Interruptions)...
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SHRI PRAKASH JAVADEKAR: Sir, amendment is here. ...(Interruptions)... It is
in my hands. ...(Interruptions)...

SHRI DEREK O’BRIEN: Please, please. ...(Interruptions)... Let me say something,
Sir. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Sir, this is the amendment that has been
circulated. ...(Interruptions)... It is here. ...(Interruptions)...

SHRI DEREK O’BRIEN: Sir, please. ...(Interruptions)... Let me finish.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please, finish. ...(Interruptions)...

SHRI DEREK O’BRIEN: Yes, yes. Prakashji, let me finish. ...(Interruptions)...The
problem, Sir, is: Prakashji has seen an amendment moved by hon. Shri Kareem. There
are also other amendments moved at 12 0? clock. Sir, we want your protection. | will
tell you what the problem is.

MR. DEPUTY CHAIRMAN: Let me give my ruling.

SHRI DEREK O’BRIEN: Sir, let me make my point. I am on a point of order. Sir,
when you transmit a Bill from Lok Sabha to the Rajya Sabha at 5.00 p.m., the same
Bill is listed in the morning. And, Sir, as it is the Bill has not gone to the Standing
Committee. When you transmit a Bill here, where is the time? This is one. The second
one is, you said that the hon. Chairman gave a ruling. The hon. Chairman gave his
ruling on notice given under Rule 267 for 11.00 a.m. But, we have given notice on
the Business to be taken up at 2.00 p.m. We want a ruling on that. ...(Interruptions)...
We want a ruling on Sonbhadra. ...(Interruptions)... We want a ruling on Dalit
atrocities. ...(Interruptions)... What is happening in Karnataka? ...(Interruptions)... It
is not UP. ...(Interruptions)... That is the issue ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Same ruling, T $3Y UR...(ITEM)...

SHRI DEREK O’BRIEN: We want ruling on this. ...(Interruptions)...We wanted
to know what is happening. ...(Interruptions)...

st SURITURT : SN Sff, N ALY A1 G, (). .

SHRI DEREK O’BRIEN: You must see what is happening in Karnataka.
...(Interruptions)...
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2 STAUTRT : Ugell 9, AFHY TARET | R 39g W YA Sl wier
off, 39 3¢ W R T8 wfem g1 g 9@, S8l d® oMU Fel, gag Sffad
IRAT A freaw fear o fF M W1 g€ the Protection of Human Rights
(Amendment) Bill 3T I8T &, $9 W AUHI M db amendment <7 &I ge
ot |...(caaem)...

it P NS : TR, EART amendment HET B?...(GEH)...
it SUIRY - SF AN WR.(aE)...

st NP MAET : WX, TAT T8 T dral ¥ BART amendment &ET
7...(aH)... I8 Select Committee & T & I...(caaem)...

it Iuwumufay : SEE 12 99 @ FEl AT (@A), 12 g9 db o Bl
BB AT|...(FGEM)... 98 A=A b 1 APele gAT &, Sl gad el & ... (Fau)...

it P NS : BUlcd H R Bl IET 72...(AIEM)...

it UBTYT AESHR : STFHMIT FEIGH, IR S amendment TR ¥ 1...(IEnH)...

Agd amendments 3 I 2 |..(@FEF)... T Ugd T8l 8 |..(FAEUM)... T Ugd T8I B,
Al R B2, (AGEH)...

SHRI DEREK O'BRIEN: You cannot run the House like this....(Interruptions)...
#t Iuwafr ; qU=r ST

2N U= IeT (ORI - AR, H§ I8 HEA arEdl g (.. (). .

3 IUUTART : GI§ TIRAT WlEd BT gb © (b AHAT gUE e H
T...(HI)... B89 9l I8 £ S9 W fe¥hye 981 8 Aahd1 g 1. (9EM)... 98
12,57 ol IMATI...(TIEF)... TIHT Wed 7 HEl o1, S9d1 99 FuiRa fean

o1 |...(@IE)... I FWihd el 8Y © |...(Taem)...
St YU ART : IR, T [ A ST . (...

2 STFUTURT : P AR g9 Rele W T8 SR .. (@EUH)... U= Jed
ST, 3T SifeTy |...(aer)...

M U= IET W, TS 'S ¥ gEX B89 bl Sl Bills transmit BRI
T..(TIIF)... I8 A 121 F ddX 124 P & |...(FFF)... TR, JIRAT B IO &
f& PR WS amendment move HXA ¥, A 9 waive HX ADHA & |...(TIL)...
Amendment 3T W § d&hd §, Tdl H M Adhd € | (EEH)...
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W IR v aE ¥ P wd 267 H g gaw Afed AT (caEm ).
R e TR TRRAT Aed el § 3R dIs W Wil 258 & dEd o Wl g,
@ I8 il BT B & |...(FALM)... BT Bfol I8 & b gId! a9 ST
ey &R wed # Tat & fag S foa o gem 8, S99 W o=@t g
IR |....(TaeH)...

GOVERNMENT BILL
The Protection of Human Rights (Amendment) Bill, 2019

MR. DEPUTY CHAIRMAN: Shri Nityanand Rai to move a motion for
consideration of the Protection of Human Rights (Amendment) Bill, 2019.

...(Interruptions)...

Te Ao | I WA (3 e [ - wEey, U aRal §

"fh AT STfSpR wReToT SfSfIH, 1993 B IR WIYH HRA dd fAde W,
dld U1 gRT TR w0 ¥, faar fear Smo i caem)...

The question was proposed.

MR. DEPUTY CHAIRMAN: There are two amendments — by Shri Elamaram
Kareem and Shri Md. Nadimul Haque -- for reference of the Protection of Human
Rights Amendment Bill, 2019 to a Select Committee of the Rajya Sabha. Members
may move their amendments, at this stage, without any speech. Elamaram Kareemiji,
please move it. ...(Interruptions)... Elaram Kareemji, please move the amendment.

...(Interruptions)...

SHRI ELAMARAM KAREEM (Kerala): The House is not in order, Sir. How

can | speak? ...(Interruptions)...
MR. DEPUTY CHAIRMAN: You please speak. ...(Interruptions)...

SHRI ELAMARAM KAREEM: The House is not in order, Sir. How can | speak?

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Elamaram Kareem, please move it.

...(Interruptions)... Please move your amendment. ...(Interruptions)... Move your



